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LAGOON 

SAROVAR PREMIERE 

15.05.2025 

To 

The Director (DSTE)/ Member Secretary (PCZMA), 

Puducherry. 

Sir, 

p o-n d i c h e r r y 

Subject: Your Letter Dated 05.0S.2025/Ref:3105/PCZMA/DIR/SCI/2025/208. 

With reference to the above subject and the personal hearing on 05.05.2025, we submit the 
following compliance report for the queries and subject discussed on the same date. 

We are extremely sorry for the delay in submitting our compliance report. 

S.No Observation of PCZMA dated Reply 

1 

2 

3 

10.01.2025 
We respectfully deny the allegation. 
R.S. No. 6: This survey number pertains to a public road. No 
construction activity has been undertaken by our company 
in this area. 
R.S. No. 26: The land under this survey number is not 

Concrete Structures were owned by our company (Annexure 1- cr�of the
constructed in part of R.S. No. 5, 6 & settlement extract of R.S. No: 26/1 ). 26 which falls under CRZ - III (NDZ). 

R.S. No. 5: The resort building situated in his survey ... 
{ .... number has been constructed after obtaining necessary._ 

NOC from the competent authority. 
(Annexure 2 & 3 - Copies of the clearance from PCZMA 
dated: 02.02.2009 & 11.04.2018) 

Constructed two-storey building for We deny the allegation. R.S. No. 26 is not owned by the
company. The staff members are residing there on a rentalresort workers on the western side basis, having independently arranged their accommodation. of the resort. (Reference: Annexure 1)

We agree that beautification work & temporary stone 
pavement was carried out within our boundary. We deny 

Beautification and construction of that the compound wall was constructed in 2011, as it is an 
pavement structures including existing, older structure predating that period. Please note 
compound wall at the entrance. the compound wall was constructed using detachable . 

interlocking compressed flyash blocks and interlocking 
slabs. (Annexure 4 - Photograph of the compound walls). 

Puducherry Backwater Resort Pvt. Ltd., 
River View Avenue, Poornankuppam, Pondicherry- 605007 

Phone: 0413 2000000. Email: r la OO.Jll?Ol)Oy..com, ·,� 
GST: 34AAECP0267F1ZJ>, CIN: U749SOPY2006PTC002000 

-1. 0�.MA�
Dr. Rl.sAG!\YAhFRED, Ph.D.,

SENIOR SCIENTIFIC OFFICER
DEPARTMENT OF SCIENCE

TECHNOLOGY ANn Fl\l\t1Rnl'-1�i1c-11.1T 

7
Annexure IV 



8



9



10



11



12



13



14



15



16



17



18



19



20



21



22



23



24 Annexure V 



25



26



27
Annexure VI 



28



29
Annexure VII



30



31



32



33



34



35



36



37



38



39



40



41



42



43



44



45



46



47



48



49



50



51



52



53



54



55



56



57



58



59



60



61



62



63



64



65



66



67



68



69



70
Annexure VIII



71



72



73



74
Annexure IX



75 Annexure X



76



77



78



79 Annexure XI



80



81



82



83



84



85



BEFORE THE HON'BLE 

NATIONAL GREEN TRIBUNAL, 

SOUTHERN BENCH, CHENNAI 

O.A No: 271/2024

IN RE: STATUS REPORT ON 

UNAUTHORIZED 

CONSTRUCTIONS AND 

ENCROACHMENT OF BANK IN 

THE CHUNNAMBAR RIVER IN 

CRZ -III (NO DEVELOPMENT 

ZONE) BY Mis. LAGOON 

SAROV AR PREMIERE RESORT 

(EARLIER Mis. PONDICHERRY 

BACKWATER RESORT PVT. 

LTD.), PUDUCHERRY. 

PAPER BOOK-II 

RESPONDENT No. 2 
ADOPTED WITH RESPONDENT No. 1 

Through 

Mr. Ramaswamy Meyyappan 
Government Advocate 

(Counsel for Respondent No. 1, 2&3) 
Government of Puducherry 
Madras High Court campus 

9940188325/meram6<ahrmail.com 


